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SCHEDULE
FORMC

PROOF O! CLAIM BY OPERATIONA! CREDITORS EXCEPT VORKMEN
AND EMPLOYEES

1I nJet R.sulalioa 1 .fth. tn\ol*r.! aad Doar tp c! Bod'darladio
' " i'.tti.l;nn P'o.e t P'Eirior\ )01<

22.47.2422

MR. L1XM4N DIG AM R'4 R PAT{1R

FL'IT NO.16 FIRST FLOOI, BIIAKT] COMPLEY'

BEHIND DR AMBEDKAR STATUE'

PIMP|I, PUNE' 1I1O]3

LADD,IP'AM M DEMDDA
PLOT NO.5 5, SAKLECHA N'IGAR'
J,'1LNA 431203

Subiect <dbni$.on ol p' ool ol.ldim In'e'pec o hqtroar''rnl v " Bh'd'mmticolca'
P{ id udorhe in\olven ved Bonlnpr'v Code,20l6

!.IADDAP,Au.t DfVrD{her.ovstbtrirs!h'proolo claim r respecr o he l:quida ior

.r rrltcetaOmnarurit oncns Pvr Ltd l5e deorh orth"s r ede-elod' bc o*

PARTTCULARS

UDDAP-4M .M.DEMBDA
NAME OF OPESATlONAL C!!qllg3

PLOT NO.55, SAKLECHA NAGAR

ADDRESSANOEMALTADDRESSOF OPERATLONAL

cREDTTOR FOR COBO9PONDE!!!

i6irL nr.'tout tt ot cLrtv ltncLuott'lc A|tI
INTEREST A5 AT THE INSOLVFNCY

COMM ENCEMENT DATE
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DEIAI!5 OF DOCUMENTS BY REFERENCETO

WHICH THE DESITCAN BE SUBSTANTIATED.

1. INVOICES ISSUEDTO PARN
2. LEOGERCONFIRMATIONS

3. COPYOF NCLT ORDER

4. CONFORMATION LEDGER

5. STATEMENT OF INTEREST

5, OEIAILS OF ANY OISPU'T A5 WELL A5 TN E

RECORD OF PENDENCYOR ORDER OFSUII OR

ARBITRATION PROCEEDINGS,

NILL

5,

DETAILS OF HOW AND WHEN DEBIT

WE HAVE SUPPLIEO MSSCRAP TO

THE CORPORATE OEBTOR AND

7, OETALLSOFANY MUTUAL CREDIT, MUTUAL
DISITOR OTHER MTITUAL DEALINGS AETWEEN

THE CORPPORATE DEAITANDTH€ CREDITOR

WI]ICN MAY BE SET OFF AGAINSTTHE CTAIM.

NIL

3. DETAILS OF ANY RETENIION OFTITLE

ARRANGEMENTS IN RE5PECT OF GOODS OR

PROPERTIES TO WHICH THE CTAIM REFERS. NIL

DETAIL5 OF ANYASSINMENTORTRANSFER OF

DEST IN HIS 
'AVOIJR

NIL

DETAIIJ OF THE BAN(ACCOUNTTO WHICH

THE AMOI.INT OF THE CLAIM ORANY PART

THEREOF CAN SETMNSFERED PURSUANTTO

ACCOUNTNAME: AADIIAXMI

BANK: IATNAMERCNUNTCO-OP

BRANCNT-MAIN BMNCN
IFSC NO: ' HDFCoCIMCBL

LISI Of DOCIJM€NTs ATTACI.]ED TO THIS

PROOF OF CLAIM IN OROERTO PROV'TNE

EXISTENCE AN D NON PAYMENT OF CIAIM DUE

TO THE OPERATIONAL CREOITOR.

INVOICES ISSUEDTO

LEOGER2.

3.

STATEMENT OF INTEREST

Lry*
,,'



Signature olopeEtionalcredltororpeMn authonzed to act on hisbehalf

NAMC iN BLOCI( LETIERS: - LADDAMM ,M. DEMADA.

Position wlth or in relation to
Address of peensigning: - PLOT NO.Ss,SAKIfCHA NAGARJALNA-431203

.PAN nomber, passport,cancelled cheque, MDHAR card or idenltv card Btued bv the Eletion


